
31 Written Answers AUGUST 19, 1974 Written Answers 32 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
ARVIND NETAM): (a) Civics is in-
cluded in the curriculum of Central 
Schools and is taught as a compulsory 
subject under Social Studies upto 
Class VITI onlY. Commerce has not 
yet been included in the cuniculum 
of Central Schools. 

(b) No case of any student leaving 
a Central School for want of these 
subjects h36 come to tl1e attention of 
the Kendriya VidyaJaya Sangathan. 

(c) The Kendriya Vidyalaya Sanga-
than which provide a uniform pattern 
of Education for children of transfer-
able Central Government employees 
have arlopted only a limited number 
of subjects from among those prescrib_ 
ed by the Central Board of Secondary 
Education for whose examination these 
schools prepare the students. Due to 
financial -and administrative reasons 
Commerce and Civics were not intro-
duced as elective subjects in classes 
IX-XI. However, in the context of 
the introduction of the new pattern 
of education, the adoptio1!- of the voca-
tional cournes including C.ommerce is 
being looked into. 

Projeet Reports on Landless Labour 

°386. SHRI NATHU RAM AHlR-
WAR: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) how many project reports for 
landless labour have been approved 
by the Miniatry of Works and HOU8-
ing in each State during the last three 
years; and 

(b) the amount involved? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI BHOLA PASWAN 
SHASTRI: (a) and (b). The Scheme 
for provision Of house-sites to landless 
workers in rural areas, was introduced 

in October 1971. No project proposals 
were sanctioned during the year 1971-
72. A statement furnishing the requi-
site information for the yearS 1972-73 
and 1973-74 is laid on the Table Of the 
Sabba. [Placed in Library. See No. 
LT-8217/74]. 
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ScueltT eoncUiions in O~ 

'395. SHRI ARJUN SETHI: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government are aware 
that in some parts of Orissa, there 
are scarcity conditions; and 

(b) if so, the names of the districts 
and the 8teps taken Dr contemplated 
in this regard? 

THE MINISTER OF STATE IN THI: 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 
(a) Yes, Sir. 

(b). S!larcity conditions have deve-
lOPed in scattered pockets In. all dis-
tricts exce¢ Ganjam. The state Gov-
ernment lIave declared scarcity eondi-
tions in 865 Gram Panchayats out of 
a total of 3828. However, during the 
week ending 14th August, 1974 most 
parts of the State receivect goOd rain-
f!lll which is likely to improve crop 
prol!Pects and employment situation in 
the State. 

2. The State Government AAVe re-
porj;ecl tl\at they have sanctioned or 
m:e sanctioning follOwip g amounts for 
variou~ relief mellBllreS: 

Amount Amount 
already being 

8~1lIIe41~ 

I. Test Relief Grant 
for labour inten-
sive works. 4S 10 

2. Gratuitous Relief 
for giving food 
and clothing to old 
and iQfirm 4 3 

3. Taccavi Loans 

1724 LS-2. 

In additio!l the ~tl\te G~V(!nUDent 
nave directed different departments 
to ut~ development mOlley avail-
able unCle< bllth flail and Non-Plan 
for 0 creating emploYI!leni. Plltential 

" .... d TabJ~ '.f~ G~e a't 
Calcutta 

'396. SHRI PRIY Al RAN1AN DAB 
MUNgI: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state: 

(a) what arrangements have ~ 
made by the Centre to help the World 
Table Tennis game at Calcutta in 
1975; 

(b) whether the State Government 
has made any request to Governmat 
of India in this regard; and 

(C) if 110, 1he result thereof? 

THE DEPUTY MINISTER IN THE" 
MINISTRY OF EDUCATION AND 
SOCIAL wELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
~RVlNl> NETAM): (a) The Table· 
'1;'ennis F~eration of India is holding 
the 93rd, World Table Teimis Cham-
pionships in Calcutta «furing February, 
1976. While seeking Government'. 
clearance for holding this interna-
tiOnal spor~s event in Indian, the Fede-
ratiQn had sta:~d that no fuumclal 
assistance w6uld be needEId from the· 
Government of India if the Champion-
shiPs were held at a place other \han 
~W~. The proposal to 11o1d 
these' Championehips at Calcutta was 
clearl!(j on thle Ul)derstm).ding. 

(b) and (c). Yes, Sir. The State 
Government had ~ed fo, a grant for 
the construction of an Indoor Stadium 
at Calcutta In. which the World Table 
Tennis Tournament was proposed to 
be held. They were informed that 
tlte Table Tennis Federation had en-
visaged holding of the Tournament in 
an improvised temporary hall. The 
understanding with the Table Tennis 
Federation was that the imDrovised 
facilities would be acceptable to the 
International Table Tennis Federation 
and that the construction of a new 
Hall wOllld not be necessary. 
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